aged..

a
(\/‘l/,gv’\u“‘zump‘((ysonfdauqh@w\y{fe of ...

years, belonging to GLHMU;G’”LHJZVC/‘*UE rysLY

service and presently warking as 4””57’9’\” s

2022

Y‘iar.n L T S e ]

LATE  SURESH POSWHN

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A.  Retalls of movable assets
(Assets in joint name indicating the extent of joint ownership will also have to be
given)
Sr. “Description “Seif Spouse Dependant-1 | Dependant-2 | Dependant-3 |
No. | |__Name(s) Namea Name | _Etc. N&me |
(i} | Cash 20,000[-| ~1L ~N1C ~NZL ~NIL
()| Deposits in__|Z35414[1 =go/2 L~ M ISR, S 5
Eanks. FJnﬂﬂCia] S‘/Jl ;g’_;.,{}g\ ;f/d
Institutions And | vrpLem Caroan
Non-Banking MANDAL, | RHNIE, ~NZL NI ~NIZ L
Flnancial F2500/~ | mqryLpvk,
Campanies go"rg er PATND
- PAVERIGS] bt
(ill) | Bonds,
Debenturaes and
~ Shares In NEL A ZL AL | NZL NEZL
companies
[ (v} | Other financial(7 j(.z ¢ 7284 %529
institutions, 58z _
NSS, Postal ;.| 207 Y - .
olicies etc 7 o . o T S — 5
Policies, (./HJLJC’-— S_fﬂﬂfﬂﬂ
(v) | Motor Vehicles .4 2" ~5-7 3 /
(detalls of ('JF”M— 194 (gﬁgfg’ e NEC ML N
make, ete.) (/) RROLEB-z2pe0 —Tivs vreTnR
(Wi RRULIJ 44X 2 —AeTo-F09
(v) | Jewellery (give | /2 0n 9ol 205, _
details of 7 - v 7 VA ud J7 L -
weight and 5€crou)- | 324 000/t NI Nz L ~NZL
value) 'YD g Lalurr
9 vev)-
(vli) | Other assets, e :
such as values N 17 ~ Ny
of claims / B oA NZL RL i
L interests
Note: Value of Bonds / shares / Debentures as per the latest market value In Stock

Exchange in respect of listed companies and as per books in the case of non listad
companies should be glven.
* Dependant here means a person substantially dependent on the income of the
employee, ‘

gmﬂzrl. Kumar



B.

Datailg of Immovable assets
[Note: Properties in joint ownership indicating the extent of joint ownership will
aiso. have ol be undiratedl

Sr.
No,

Deseription | selt

| Spouse | DependanviV
i Hame(!‘-} NMame

{1

Agrlcuitural Land
- Location{s)
« Survey number(s) |
- Extent (Total i
measurement) ;
-Current market value

Nzl

Nzl /NZL

T bepandant-2

NIZL

Name

= e

Dependant-3
__Etg, Namae

]

NMLL

(i)

MNon-Agriculturai Land
- Lacation(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

i)

Buildings (Commercial
and rasidential)
Locatian{s)

- Survey fdoor
number(s)

- Extent (Total

_

value

measurament)
- Current market

Nzt NZL

~ie L

NZ(

(W)

Houses / Apartmentﬁ,
atc,

= Location=(s}

- Survey fdoor
number(s)

- Extent (Total
measurement).

- Current market
value

NIzl

hizt

A7

(v).

interest in property)

Others (such as

Choril 1, urdivided ancese/ p

oy

1 glve herein below the details of my fiabilities / overdues to public financial

institutions and government dues:-
[Wote ; Please give separate details for each item)

| dealing with supply of
i water

Sr. | Description Hame & address of Bank / Amquntnutstwndmg as
No, Financial Institutions({s) / O wociuassirasssivsinsan
ﬂsﬁmlm_ﬁlw.___gﬂr :
(a) (1) Loans from Banks 930,000 + 300000 (2
{li} Loans fram financial 900 /- gperctive Benking
institutions,_ 455 ’ / arS’:f/?—P;Jd.. Pl 4
(iil) Government Dues:
{a) dues to departmants _ A
‘i dealing with government s e o
accommadation
(b) dues to departments o

{c) dues to departments
dealing with supply of
electricity

|

o

Lounil Kuma,




(d) dues to departments
dealing with telephones

(e) dues to departments
dealing with government

ANIE L F Mz L

transport (including NZL ; NEL
_aircraft and helicopters) .
| (f)y Other dues, If any NZ L NILL

(b} (i) Income Tax including Acsepdnens 7.(0/}. 200424
surcharge [Also indicate Loerivgf - e

the assessment year upto Ve R ¢99?I/ S
 which Income Tax Return | PA1 No. - ABTPELUSEL
flled. Give also Permanent
Account Number (PAN)]
(Ity Wealth Tax [Also
Indicate the assessment | ~NIL Nzt
year upto which Wealth :

Tax return filed, ]

| (1i} Sales Tax [Only in

~NLL

case of proprietary rEL NLL
business]
(iv) Property Tax NI B A

C. Deta

Gender - ‘- | M| (M/F)

Date of Birth = 3 C) ol £ 119 ? o [DWMWWW‘

Class/G - w ”

mss/Group | 73 (,\;&} (A/B/C)
Cadre =

| ASSESTONT _CHDRE | RLHAR Lfc;frrmjtvé AL CErRLY

——————{FuUll Name &.g- B.A.S.-Blhar Administrative Service, R f

B.5.5.- Blhar Secretarlat Service elc.)

Home District i mPaTNA

( |
I hereby declare that th-a above details are true to the bast of mg |
knowledge and belief, th

K o
Signature cg?”)' ...... mﬁm ......
—~§ UNLL- I(UM'
Name of Employee- S e 4.../”& 'I[:

Placep'gn\f‘q Deﬁlgnatlon.,..........ﬁ._.r..‘(.‘.'.z..j:,f& ................

MR
pate:, ($-02 2022 Department:.?.{Z.Hﬂf&....t.gffﬁkﬂz%}.{g hsserBLy
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.

gmu’?- /<timg Ga-



